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(b) The tender floated by GAIL provided for charter hiring of 9 ships quoted in
3 lots of 3 ships each and 1 ship in each lot was to be built in an Indian Shipyard.
GAIL’s tender specified that Indian shipyards would require to forge a binding
technical collaboration with foreign shipyard who would transfer LNG shipbuilding
technology. However, no qualified foreign shipyard signed a binding collaboration
with an Indian shipyard till the due date for bid submission.

(c) After consistent efforts of the Indian Government with the Korean Government
for persuading the Korean shipyards to collaborate with Indian shipyards, recently,
Samsung shipyard has signed a collaboration agreement with Cochin shipyard.

Piped gas to Rajasthan

+1170. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) the number of cities in Rajasthan receiving gas through pipeline;

(b) whether Jodhpur city of Rajasthan will be linked with gas pipeline this year;

and
(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) The Geographical Area
(GA) of Kota in Rajasthan is authorized for City Gas Distribution Network.

(b) and (c) The Government under the Petroleum and Natural Gas Regulatory
Board (PNGRB) Act, 2006, has sct up the PNGRB regulatory Board to grant
authorization for the development of City or Local Natural Gas Distribution (CGD)
network, which also includes Piped Natural Gas network in the specified GA depending
on natural gas pipeline connectivity/natural gas availability. PNGRB has identified
Jodhpur District for inclusion in the future bidding rounds for grant of authorization
to develop CGD network.

Availability/potential of oil and gas

+1171. SHRI RAMDAS ATHAWALE: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the latest position of availability and potential of oil and gas in the country;

(b) the total consumption of oil and gas in the country at present:

TOriginal notice of the question was received in Hindi.



260 Written Answers to [RAJYA SABHA] Unstarred Questions

(c) the percentage of total requirement of the country being met through the
present oil and gas reserves; and

(d) the quantum of oil and gas imported to meet the requirements of the country
apart from the domestic production during each of the last three years, till date?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) During the year 2014-15
domestic crude oil including condensate availability was 37.47 Million Metric Tonnes
and domestic net natural gas availability was 89.31 Million Metric Standard Cubic
Metre per Day (MMSCMD).

(b) The total consumption of petroleum products during 2014-15 (Provisional)
was 164.98 MMT and total consumption of Natural Gas including Liquefied Natural
Gas (LNG) import during 2014-15(Provisional) 139.67 MMSCMD.

(¢) The details of self-sufficiency of petroleum products based on domestic
consumption during 2014-15 is 21.6%. As regards, natural gas the level of self-
sufficiency during 2014-15 is 63.94%.

(d) The quantum of crude oil and petroleum products and LNG imported to meet
the requirements of the country apart from the domestic production during 2012-13
to 2014-15 (Provisional) is as under:

Import of Crude Oil and Petroleum products during the last three years:

MMT
2012-13 2013-14 2014-15
200.574 205.918 209.616
Import of Liquefied Natural Gas (LNG) during the last three years:
MMT
2012-13 2013-14 2014-15
13.13 13.02 13.99

Transparent policy for oil and gas exploration

1172. SHRI AVINASH RAI KHANNA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Central Government has decided to give fillip to oil and gas
exploration in the country through a transparent policy that aims to provide energy
to end users at affordable prices;



